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The instant suit has been instituvted by

the plaintiff in the court of Munsif,Ajmer City (East)
Ajmer,praying for a declaration that he is senior to

Shri 0.P.Salvan defendant No,2 both as Chargeman scale

s, 425-700 and Senior Elec.Chargeman scale 1s,550-750, is
entitled to promotion from September 21, 1279, had alrco

~ for a

prayed for the consequential religf{ﬁecrcejj1 the sun of
5, 1513,.75 togethef with interest @ 12% per annum under
section 24 of the Code of Civil Procedure. The sgit
"had been instituted after service_of 3 notice under
section 80 of thé Code.

2 The suit was transferred to the Tribunal

by virtue of operation of section 29{1) of the Ndministra-
tive Tribunals Act,1985 (for short the act) . The T.B.wes
listed today fof final hearing., Lesrned counsel for
respondent "o.1 stated at the Bar that plaintiff has

alrcady been assigred seniority over Shri C.P.Salvan and

" #hat as ecuch his grievance stands redresced., Learned

counsel for the plaintiff has_not cortroyerted the factum y

. . A £ 4
of acmrding of seniority toO the plaintiff over ?ciendantf
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3. In view of the afqQresaid,the grievance of

. the plaintiff seeking declaratightétands redressed, As
a negessary corollary to the af?résald the consewuentlal
relief would wlso follow 1f the same has not already
been granted. . - _ P
4, 4 In ghe p:emises,tﬁeli.A.is hereby

_'dismlssed‘bq “count pf ifs havingfbeen rendered

l In éasé the plaintiff feels aggrieved by

infructuous,

any decision taken by the respondent in the matter of

i
N

. consequential relief,he shall be @ﬁ liberty to file a ' .l

fresh Application under sectiOn'191¢f the Act.
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